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Debarring of M/s.    Bureau Veritas from   

Surveying   Indian  Ships 

2652. SHRI BEKAL UTSAHI: Will the 

Minister of SURFACE TRANSPORT be 

pleased to state: 

(a) whether it is a fact that Government 
have debarred M/s Bureau Veritas, a French 
Company having branch office at Bombay 
from undertaking statutory surveys of Indian 
ships recently; and 

(b) if so, what are the details thereof? 

THE MINISTER OF STATE OF THE 

MINISTRY OF SURFACE TRANSPORT 

(SHRI RAJESH PILOT):   (a) Yes,  Sir. 

(b) Authorisations given to M|s. Bureau 

Veritas for carrying out statutory surveys and 

issue of certificates on behalf of Government 

have been suspended for a period of one year 

with effect from 12-8-87 after considering 

the report of the Court of Formal 

Investigation which inquired into the missing 

of ship M .V. NITYA NANAK and other 

relevant factors. 

Results of the Talent Contests 

2653. SHRI SURESH KALMADI: Will 

the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state; 

(a) what have been the results of the 

Talent Contests organised by the Sports 

Authority of India;  and 

(b) what encouragement is being given 

by the SAI to talent spotted in these contests? 

THE MINISTER OF STATE IN THE 

DEPARTMENTS OF YOUTH AFFAIRS 

AND SPORTS AND WOMEN AND CHILD 

DEVELOPMENT IN THE MINISTRY OF 

HUMAN RESOURCE DEVELOPMENT 

(SHRIMATI MARGARET ALVA): (a) The 

results of National Sports Talent Contest 

Scheme of the Sports Authority of India  are  

as follows-.— 

 

 1985-86 1986-87 1987-88 

(1) 

Number of participating States/Union Territories. 

25 28 29 

(2) Number of competitors at national level.   . 1473 2254 2454 

(3) Number of disciplines 8 10 10 

(4) Number of children selected 362 480 
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